| TEM NO. 110 COURT NO. 6 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 9688-9689 OF 2003

PUNJAB & SI ND BANK Appel | ant (s)

VERSUS

ALLAHABAD BANK & ORS. Respondent ( s)

(Wth appl n(s) for substituted service,exenption fromfiling c/c of the inpugned Judgnent and

prayer

for interimrelief and office report)

Dat e: 28/02/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE TARUN CHATTERJEE
For Appellant(s) M. Arun K. Sinha, Adv.

For Respondent(s) M. M Mikund, Adv.
M. Avinesh Lal a, Adv.

M. Bijoy Kumar Jain, Adv.

Ms V.D. Khanna, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

The matters are adjourned by two weeks, as prayed for.
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